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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 26.04.2024 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

                                                                                                                                            Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial) 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

No. 09/2024  

For Condone Delay 

IA No. 157/2024 

For Stay 
IA No. 156/2024 

For Exemption 

IA No. 155/2024 

M/s Employees 

Provident Fund 

Organisation  

Vs 

M/s Sathavahana 
Ispat Ltd. & Anr.  

Dr. S Vidya  

2.  Comp App (AT) (CH) 

No. 13/2024 

For Condone Delay 
IA No. 184/2024 

BRS Health and 

Research Institute 

Pvt. Ltd.  
Vs 

Dr. Bavaguthu 

Raghuram Shetty & 

2 Ors. 

Mr. K Guarav 

Kumar, CS 
 

3.  Comp App (AT) (CH) 

No. 14/2024 

Delay in refiling 
IA No. 237/2024 

Additional docs 

IA No. 235/2024 

Urgent Hearing 

IA No. 236/2024 
 

Annavajhala 

Ramanand  

Vs 
Smt. Lakshmi 

Sujatha Tummala & 

5 Ors. 

Mr. S Chidambaram, 

CS 
 

4.  Comp App (AT) (CH) 

(Ins) No. 135/2024 

For Urgent listing 

IA No. 365/2024 

For Condone Delay 

IA No. 364/2024 
For Stay 

IA No. 366/2024 

 

Regional Provident 

Fund Commissioner, 

EPFO 

Vs 

Mr. Mohanan TS & 

Anr. 
 

Mr. R Vishnu  

5.  Comp App (AT) (CH) 

(Ins) No. 136/2024 

For Urgent listing 
IA No. 368/2024 

For Condone Delay 

IA No. 369/2024 

For Stay 

IA No. 367/2024 

 

Regional Provident 

Fund Commissioner, 

Vishakhapatnam & 
Anr.  

Vs 

Sisir Kumar 

Appikatla, Liquidator 

of M/s Metkore 

Alloys and Industries 
Ltd.  

 

Mr. R Vishnu  

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  Comp App (AT) (CH) 

(Ins) No. 38/2024  

For Stay  

IA No. 115/2024 

District Collector, 

Wardha  

Vs  

Vijay Kumar Garg, 
Liquidator of M/s 

Lanco Vidarbha 

Thermal Power Ltd. 

 

M/s. Durga Dutt Ms. Anbarasi 

Rajendran 

 

For Hearing 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

7.  Comp App (AT) (CH) 
(Ins) No. 366/2022  

For Exemption  

IA No. 853/2022 

 

Ashish Arjunkumar 
Rathi, Liquidator, Ind 

Barath Power Ltd. 

Mr. Bhagavath 
Krishnan 

 

8.  Comp App (AT) (CH) 

(Ins) No. 73/2023  
For Additional docs  

IA No. 260/2023  

To implead  

IA No. 573/2023 

Intervening Appln.  

IA No. 1086/2023 
 

Base Corporation 

Ltd.  
Vs  

Pegasus Assets 

Reconstruction 

Company Pvt. Ltd. 

Mr. Anant Merathia Mr. Dinkar Singh  

Mr. SR Sundar 
(Intervenor) 

9.  Comp App (AT) (CH) 

(Ins) No. 238/2023 

Manda 

Satyanarayana  

Vs  

The Bank of 

Maharashtra & 2 
Ors.  

WITH 

Mr. PS Suman Mr. T Ravichandran- 

R1 

10.  Comp App (AT) (CH) 

(Ins) No. 239/2023 

Manda 

Satyanarayana  

Vs  

The Bank of 
Maharashtra & 2 

Ors. 

 

Mr. PS Suman Mr. T Ravichandran- 

R1 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

11.  Comp App (AT) (CH) 

(Ins) No. 421/2023  
For Stay  

IA No. 1281/2023 

Dinesh Prabhakaran 

Vs  
Asset Reconstruction 

Company (India) Ltd. 

& Anr. 

 

Mr. KR Jinan Mr. PS Ganesh- R1 

12.  Comp App (AT) (CH) 

(Ins) No. 55/2024 

Villmar Agro 

Polymers Pvt. Ltd.  

Vs  
SPC Fab Pvt. Ltd. & 

Mr. AG 

Sathyanarayana 
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13.  Comp App (AT) (CH) 

(Ins) No. 86/2024  

For Stay  

IA No. 244/2024 

Prasada Raju MRV  

Vs  

Sri. Vamsi 

Kambhammetu 
Erstwhile RP M/s 

Mantena 

Laboratories Limited 

& 2 Ors.  

WITH 
 

Mr. Avinash 

Krishnan Ravi 

Mr. Rohan 

Rajasekaran- R1 

14.  Comp App (AT) (CH) 

(Ins) No. 87/2024 

Prasada Raju MRV  

Vs  

Sri. Vamsi 

Kambhammetu 

Erstwhile RP, M/s 

Mantena 
Laboratories Limited 

& 2 Ors. 

 

Mr. Avinash 

Krishnan Ravi 

Mr. Rohan 

Rajasekaran- R1 

15.  TA (AT) No. 

267/2021  

(CA (AT) No. 
41/2020) 

Shri M.Gopal  

Vs  

Sri Ganga Reddy & 2 
Ors. 

 

Mr. MVV Ramana 

Srinivassan 

 

16.  Comp App (AT) (CH) 

(Ins) No. 52/2023  

Leave to file  

IA No. 183/2023  
To dispense with  

IA No. 184/2023 

 

Mr. C Ganapathy  

Vs  

Mr. KN Rajkumar, 

Suspended Director 
of Corporate Debtor 

& 10 Ors.  

WITH 

Mr. S Murugan  

17.  Comp App (AT) (CH) 

(Ins) No. 63/2023  

Leave to file  

IA No. 231/2023  
To dispense with  

IA No. 232/2023 

 

Mr. N Krishnan  

Vs  

Mr. KN Rajkumar, 

Suspended Director 
of Corporate Debtor 

& 10 Ors.  

 

WITH 

 

Mr. S Murugan  

18.  Comp App (AT) (CH) 
(Ins) No. 64/2023  

Leave to file  

IA No. 234/2023  

To dispense with  

IA No. 236/2023 

Additional docs  
IA No. 235/2023 

 

Mr. D Ramjee  
Vs  

Mr. KN Rajkumar, 

Suspended Director 

of Corporate Debtor 

& 10 Ors. 

Mr. S Murugan  

19.  Comp App (AT) (CH) 

(Ins) No. 89/2023  

For Exemption  

IA No. 318/2023 

Mr. Madala Srinivasu 

& Anr.  

Vs  

Veera Venkata 
Satyanarayana Rao 

Vadlamani & 2 Ors.  

WITH 

Mr. T Ravichandran  
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20.  Comp App (AT) (CH) 

(Ins) No. 90/2023  

For Exemption  

IA No. 320/2023 

Mr. Madala Srinivasu 

& Anr.  

Vs  

IND-Barath Thermal 
Power Ltd & 17 Ors. 

 

Mr. T Ravichandran  

21.  Comp App (AT) (CH) 

(Ins) No. 213/2023  

For Condone Delay  

IA No. 705/2023  
To dispense with  

IA No. 704/2023 

Leave to file  

IA No. 703/2023 

 

Stressed Assets 

Stabilisation Fund  

Vs  

Mr. Butchi Venkata 
Ramana Murthy 

vadavalli, Erstwhile 

Director of Sri Vasavi 

Industries Ltd. & 3 

Ors 

Mr. T Ravichandran Mr. Sandeep Bajaj- 

R1 

22.  Comp App (AT) (CH) 

(Ins) No. 343/2023  
For Stay  

IA No. 1042/2023 

George Varkey 

Liquidator, M/s. 
Propyl Packaging 

Limited  

Vs  

Deputy 

Commissioner 
 

Mr. Harikumar G 

Nair  
Mr. Jerin Asher 

Sojan 

 

23.  Comp App (AT) (CH) 

(Ins) No. 466/2023  

For Exemption  

IA No. 1456/2023  

For Stay  

IA No. 1458/2023 
 

IDEB Grand Reality 

Pvt Ltd  

Vs  

Velayudham Jayavel 

& 2 Ors. 

Mr. Aashutosh 

Srivatsava 

Ms. Poornima Hatti- 

R1 

24.  Comp App (AT) (CH) 

(Ins) No. 31/2024 

Sendoz Impex 

Limited, Rep. by its 

Authorised 

Signatory, Mr. Niraj 

Anand Singh  
Vs  

Ravi Sethia, RP, GVK 

Power Ltd. C/o BSRR 

& Co.  

WITH 

Mr. J Manivannan M/s. Khaitan & Co 

25.  Comp App (AT) (CH) 
(Ins) No. 32/2024  

For Stay  

IA No. 98/2024 

Sendoz Impex 
Limited, Rep. by its 

Authorised 

Signatory, Mr. Niraj 

Anand Singh  

Vs  

Ravi Sethia, RP, GVK 
Power Ltd. C/o BSRR 

& Co. & 13 Ors. 

 

Mr. J Manivannan M/s. Khaitan & Co- 
R1  

Ms. Shivani Sinha- 

R2  

M/s Shivkumar & 

Suresh- R3-R14 

26.  Comp App (AT) (CH) 

(Ins) No. 94/2024 

INTUC Union. Shree 

Ambika Sugars Ltd. 

& Anr. 
 Vs  

Mr Anurag Goel & 

Anr. 

 

Mr. P Ulaganathan Mr. Anant Merathia- 

R1 
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27.  Comp App (AT) (CH) 

(Ins) No. 101/2024  

For Condone Delay  

IA No. 281/2024  
For Exemption  

IA No. 282/2024  

To implead  

IA No. 303/2024 

 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 

Gangadhar 

Constructions Pvt. 
Ltd.  

 

 

WITH 

 
 

Mr. Bharadwaja 

Ramasubramaniam 

 

28.  Comp App (AT) (CH) 

(Ins) No. 102/2024  

For Condone Delay  

IA No. 283/2024  

For Directions  

IA No. 284/2024  
To implead  

IA No. 302/2024 

 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 

Gangadhar 

Constructions Pvt. 

Ltd.  

 
 

WITH 

Mr. Bharadwaja 

Ramasubramaniam 

 

29.  Comp App (AT) (CH) 

(Ins) No. 104/2024  

For Condone Delay  
IA No. 286/2024  

For Exemption  

IA No. 285/2024  

To implead  

IA No. 304/2024 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 

Gangadhar 
Constructions Pvt. 

Ltd.  

 

 

 

WITH 
 

Mr. Bharadwaja 

Ramasubramaniam 

 

30.  Comp App (AT) (CH) 

(Ins) No. 105/2024  

For Condone Delay  

IA No. 289/2024 

Additional docs  
IA No. 288/2024  

For Exemption  

IA No. 287/2024  

To implead  

IA No. 305/2024 

 
 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 

Gangadhar 

Constructions Pvt. 

Ltd.  

Mr. Bharadwaja 

Ramasubramaniam 

 

31.  Comp App (AT) (CH) 

(Ins) No. 123/2024  

For Exemption  

IA No. 331/2024  

For Stay  
IA No. 332/2024 

Additional docs.  

IA No. 333/2024 

 

 

Sanjay Saihgal 

Suspended Director 

of Deccan Charters 

Pvt. Ltd.  

Vs  
Krone Finstock Pvt. 

Ltd. & Anr 

Mr. Pawan Jhabakh Mr. Rohan Ved- R1 
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  For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

32.  Comp App (AT) (CH) 

(Ins) No. 48/2023  
To implead  

IA No. 289/2023 

Union Bank of India  

Vs  
Mr. Krishna Mohan 

Gollamudi, RP Leo 

Meridian 

Infrastructure 

Projects & Hotels 

Ltd.  
 

Mr. Y Suryanarayana Mr. M Ramu 

Mr. Jerin Asher 
Sojan (For 

Impleadment) 

33.  Comp App (AT) (CH) 

(Ins) No. 169/2023  

For Stay  

IA No. 550/2023 

 

Smt. Nukala Savithri 

Vs  

Bank of Maharastra 

& Anr.  

 
WITH 

 

Dr. KS Ravichandran Mr. T Ravichandran-

R1 

34.  Comp App (AT) (CH) 

(Ins) No. 171/2023  

For Urgent Hearing  

IA No. 554/2023  

For Stay  
IA No. 555/2023 

NNBV 

Venkateshwara Rao  

Vs  

Bank of Maharastra 

& Anr. 

Dr. KS Ravichandran Mr. T Ravichandran-

R1 

35.  Contempt Case (AT) 

No. 7/2019  

in  

Company Appeal (AT) 

(Ins) No. 552/2018  
For Clarification  

IA No. 73/2024 

 

Gandhar Oil Refinery 

(India) Ltd  

Vs  

Ragurama 

Krishnaraja & Anr.  
 

WITH 

Mr. Ajay Gagger Mr. Yogesh Jagia R1 

36.  Contempt Case (AT) 

No. 8/2019  

in  

Company Appeal (AT) 
(Ins) No. 553/2018 

 

Gandhar Oil Refinery 

(India) Ltd  

Vs  

Ragurama 
Krishnaraja & Anr. 

 

 

Mr. Ajay Gagger Mr. Yogesh Jagia R1 

37.  Comp App (AT) (CH) 

No.11/2021  

For Stay  
IA No. 67/2021 

Additional docs.  

IA No.68/2021  

For Exemption  

IA No.69/2021 

Anjana Sanghi & 2 

Ors  

Vs  
3A Capital Services 

Ltd & 11 Ors  

 

 

WITH 

 

Mr. Y. 

Suryanarayana 

Mr. Manish K 

Choudhary - R1  

Mr. Anirudh Wadhwa 
– R12 

38.  TA (AT) No.294/2021  
(CA (AT) No.07/2021 

Samruddhi Investors 
Services Pvt. Ltd.  

Vs.  

3A Capital Services 

Ltd. 

WITH 
 

Mr. Anirudh Wadhwa Mr. Manish K 
Choudhary- R1  

Mr. Y 

Suryanarayana- R2- 

R5 
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39.  TA (AT) No.123/2021  

(CA (AT) 

No.224/2020)  

IA No. 887/2023 

3A Capital Services 

Limited  

Vs  

Sanghi Spinners 
India Limited & 11 

Ors.  

WITH 

 

Mr. Manish K 

Choudhary 

Mr. Y.Suryanarayana 

R1-R4 

40.  TA (AT) No.124/2021  

(CA (AT) 
No.225/2020)  

For Urgent Hearing 

IA No. 871/2023  

Additional docs. 

IA No. 872/2023 

 
 

3A Capital Services 

Limited  
Vs  

Sanghi Spinners 

India Limited & 10 

Ors 

 

Mr. Mannish K 

Chaudhary 

Mr. Y.Suryanarayana 

R1-R4 

41.  TA (AT) No. 181/ 

2021  

(CA (AT) No. 

191/2019) 

D. Aravindakshan  

Vs  

Agastya Bio Pharm 

India Ltd. & 5 Ors. 

 
 

 

Prof. D Arvindakshan Mr. K Mahadevan- 

R1-R6 

42.  Comp App (AT) (CH) 

(Ins) No.235/2021  

For Directions  

IA No. 495 & 

496/2021 
 

 

Sawraj Kumar  

Vs  

Expat Projects and 

Development Pvt Ltd 

Mr. S Kaushik 

Ramaswamy 

M/s Uday Shankar 

Associates 

43.  Comp App (AT) (CH) 

(Ins) No.10/2022  

For Stay  

IA No. 23/2022 

Punjab National 

Bank & Anr.  

Vs 

Sri Vijay Kumar 
Gunda, Liquidator of 

M/s. Farmers Pulse 

Pvt. Ltd.  & Anr. 

 

 

Ms. Vinithra 

Srinivasan  

Mr. Varun Srinivasan 

Mr. NP Vijaykumar- 

R1 

44.  Comp App (AT) (CH) 
(Ins) No. 68/2022  

Ex-Parte Relief  

IA No. 143/2022 

Hindustan Newsprint 
Employees Co-

Operative Bank 

Limited  

Vs  

Hindustan Newsprint 

Ltd. & Anr.  
 

 

WITH 

 

Mr. Alias M. Cherian Mr. Shivshankar R 
Panicker- R1  

Ms. D Reetha-R2 

45.  Comp App (AT) (CH) 

(Ins) No. 73/2022  
Ex-Parte Relief  

IA No. 154/2022 

 

Thamban P  

Vs  
Hindustan Newsprint 

Ltd. & Anr. 

 

 

Mr. Alias M. Cherian Mr. Shivshankar R 

Panicker- R1  
Ms. D Reetha-R2 
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46.  Comp App (AT) (CH) 

(Ins) No. 107/2022 

Late Ms. Hemalatha 

K. Reddy  

Vs  

KPN Travels India 
Ltd. 

 

Ms. Priyadarshini 

Natarajan 

Mr. Narasimha 

Varman 

47.  Comp App (AT) (CH) 

(Ins) No. 323/2022  

For Stay  

IA No 682/2022 
 

Mr. Naseer Ahmed  

Vs  

State Bank of India  

 
 

WITH 

 

Mr. G Sridhar Mr. B 

Chandrasekaran 

48.  Comp App (AT) (CH) 

(Ins) No. 19/2023  

For Stay  

IA No. 61/2023 
 

 

Mr. Awaiz Ahmed  

Vs  

State Bank of India 

Mr. G Sridhar Mr.B 

Chandrasekaran 

49.  Comp App (AT) (CH) 

(Ins) No. 43/2023  

For Stay  

IA No. 157/2023 
 

Lingamaneni 

Landmarks 

Developers Pvt. Ltd. 

Vs  
Sanjay Kumar 

Mishra & Anr. 

 

Mr. A Murali Ms. Poornima Hatti- 

R1  

Mr. Edward James- 

R2 

 

Copy to: 

By the order of Hon’ble Member (Judicial) 

 Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

http://www.nclat.nic.in/

